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CALLING ATTENTION TO A MATTER OF URGENT
PUBLIC IMPORTANCE

Collapse of bridge linking Moti Daman and Nani Daman in the Union Territory of Daman and Diu resulting in loss of
human lives and steps taken by the Government in regard thereto

Title: Shri Mohan S. Delkar called the attention of the Deputy Prime Minister towards collapse of bridge linking Moti
Daman and Nani Daman in the Union Territory of Daman and Diu on 28th August, 2003.

MR. SPEAKER: The House will now take up Calling Attention.
Shri Dayabhai V. Patel — Not present.
MR. SPEAKER: Since Shri Dayabhai V. Patel is not present, Shri Mohan S. Delkar can call the attention.

SHRI MOHAN S. DELKAR (DADRA AND NAGAR HAVELI): Sir, | call the attention of the Deputy Prime Minister to
the following matter of urgent public importance and | request that he may make a statement thereon: -

"Situation arising out of the collapse of the bridge linking Moti Daman and Nani Daman in the Union
Territory of Daman and Diu resulting in loss of human lives and steps taken by the Government in regard
thereto. "

SHRI E. AHAMED (MANJERI): Mr. Speaker, Sir, | would like to raise the issue of Hajis. It is a very, very important
and serious problem. | will refer to it in two minutes.

MR. SPEAKER: If there is "Zero Hour', you can do that.
...(Interruptions)
A HBIGH : 31d FHIferT e AfeH W 989 Y 81 g1 ¢l SaAd¢ oft, YA, S =reg 21 During "Zero Hour' you can raise it.

THE DEPUTY PRIME MINISTER AND IN CHARGE OF THE MINISTRY OF HOME AFFAIRS AND MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS (SHRI L.K. ADVANI): Mr. Speaker, Sir, the 298 meter long
Damanganga Bridge connecting Moti Daman and Nani Daman caved in around 1330 hours on the 28" August,
2003 and several vehicles crossing the bridge fell into the river. The rescue operations were launched within a few
minutes of the incident by the local boatmen, fishermen and divers. The Coast Guard, the Fire Brigade and the
Police were also deployed to assist in the rescue and recovery operations. The Coast Guard at Mumbai was also
requested to fly another team of divers to assist in the rescue operations. The local police also registered an FIR
connected with the incident against officials of the local Public Works Department.

The rescue teams were able to save 12 persons, seven of whom had received grievous injuries. All the 12 persons
so rescued were rushed to nearby hospitals for medical treatment. The intensive search and rescue operations
were continued till late in the night and again resumed the following day in the morning. The dead bodies of 25
persons were recovered, of whom 23 were school-going children in the age group of 7-15 years. Besides, one
Maruti van, one Indica car, four auto rickshaws, five scooters/motorcycles and one bicycle were retrieved from the
river.

The Central Government vide MHA Notification No.13034/39/2003-GP dated 15t September 2003 appointed Shri
R.K. Singh, Joint Secretary to the Government of India in the Ministry of Home Affairs, to conduct an inquiry into the
circumstances which led to the collapse of the Damanganga bridge and submit his report by 3ot September 2003.
In relation to engineering and other technical aspects of the incident, he is being assisted by Shri A. Chakravarthi,
Chief Engineer, South Zone.lll, Central Public Works Department, Bangalore. The extension of time for submitting

the report was also given and the report is now required to be submitted by 15 December, 2003.

The UT Administration have paid an ex-gratia @ Rs. 1 lakh per person to the next of kin of the two adults who lost
their lives in the incident. The next of the kin of 28 minors who lost their lives have been paid ex-gratia @ Rs.
50,000/- per person by the UT Administration and Rs. 50,000/- each by the Daman Red Cross Society. The seven
persons who were seriously injured in the incident were also paid ex-gratia @ Rs. 10,000/- per person by the UT
Administration. The next of kin of the person who died in stone-pelting in an incident of firing and looting which



followed immediately after the collapse of the bridge and loss of lives, has also been paid an ex-gratia amount of
Rs. 1 lakh by the Red Cross Society, Daman.

The U.T. Administration have engaged private buses and boats for providing free transport services to the public
and the school going children. The Administration is spending about Rs. 1,50,000 per day for providing the free
transport to the public and the school children till the normal communication link is restored between the two
townships.

As a permanent means of communication between Moti Daman and Nani Daman, the Government has approved
the construction of a new bridge across river Damanganga at an estimated cost of Rs. 15.739 crore. This work will
be executed through Gujarat Public Works Department as a deposit work and the lead time allowed will be 24 to 30
months. In the meanwhile as a short term measure the Government have approved the restoration of the collapsed
bridge which shall be executed by Ominibus Industrial Development Corporation (OIDC) through M/s. National
Building Construction Corporation (NBCC). The technical consultancy to the latter shall be provided by M/s. RITES,
another Central Government Undertaking.
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SHRI K.H. MUNIYAPPA (KOLAR): It is better to have a judicial inquiry.
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"Whether extensive repairs in the form of retrofitting of the bridge were undertaken properly and as per
the technical specifications recommended by the consultant;

59 39 @1 WQfefen et T & o9 et v 3 wa 5 1o - @d gon, 39 @d g@n? a8 2001 ¥ @ gl TR waret I € b -

Whether, after these extensive repairs, the day-to-day maintenance work in the form of cleaning of
strepsil joints of end bearing etc., was carried out properly, regularly and in conformity with the technical
requirements;

e ¥g &ar T S -

Whether there was any negligence in assessing the roadworthiness of the bridge from time to time;

Whether there was any deficiency in the rescue and search operations launched by the Administration
after the bridge caved in on 29t August."

q2! W4 B @ & 3rR 6D TR 8 o 9 € 3R uge e aa e, S Wt gEer fofa ugel forn g s et § ot 59
a1 BT 1 8 WY & arad 7 gonm @ o, @i Aft 87 3w F daet gaq & den @ 6 5w Awet A <1 ff St @, S aw@n
Se SR €S Sfed far sren | s¥ifay e ta | R e Sy, |eY 9F, §6R 8 39 &M 1R T 1T 81 S @ R
FHHI g3 21 BT Sl WeA Bl WG 8 IS Y, A AUB! HAlg | | gHH! RAIE 15 Gy 9 3mfi| I6 w9Y 9% $b B A 96
ar amet & 9 ara B Afia B 6 gt =fies s et

St Ag .S : W & Wfie Wi B ey ¢ difv|

= ArerepUT reaATUil : 8% | H FHDI Sfua s § it a8l B T B Al Fan s & e R HeT By W Han g€l 9 8o 6
TRy e 8 gHd! <M S g, a8 # U v e gl

MR. SPEAKER: The House stands adjourned to meet again 2.00 p.m.
13.14 hrs.

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.



